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The validity period of the indus-
trial licence has expired on
31-12-1981. M/s. Tata Chemicals
Limited have requested for further
extension in the validity period of the
industrial licence upto 31st December,
1983. The Government are yet to
take a decision on the request of the
company.

News-Item Captioned “Telegram
arrives 6 months late”’

2653. SHRI MANGAL RAM
PREMI : Will the Minister of
COMMUNICATIONS be pleased to
state :

{a) whether Government’s atten-
tion has been drawn to the news-
item ‘*‘telegram arrives 6 months
late” appearing in the ‘Indian Ex-
press’ of 17 February, 1982 ;

(b) if so, reaction of Govern-
ment thereto; and

(c) action taken, with details

thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI YOGENDRA
MAKWANA) (a) Yes, Sir.

~ (b) and (¢). The matter is under
investigation.
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